OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ) : DELHI
) Holi Festival-2026
“Rangotsav” Sangeet Sandhya

INVITATION

As"approvéd by the Ld. Principal District & Sessions Judge {HQ), it is informed with
immense pleasure that on the auspicious occasion of “Holi Festival-2026” a Program
“Rangotsav” Sangeet Sandhya, in collaboration with the Central Hind Implementation
Committee and Art, Culture and Language Department, Government of NCT of Delhi, is
being held on 28.02.2026 (Saturday) from 4.15 p.m. onwards in Conference Hall, Room
No. 135, First Floor, Tis Hazari Courts Complex, Delhi. Renowned Singer of International
fame with her musicians has also been invited in this program.

Youare C(;l:d-i'ally invited in this "Rangotsav” Sangeet Sandhya.

You are requested to make it convenient to attend this Program at the

designated time and Place,
{ MukesjKumar Gupta)
6 Chairperson, Central #indi Implementation Committee
S by by District Judge (Gommercial Courts), Central,
\ S 6 ; ‘6‘7  Delhi District Courts.
N0.cremearsrsesessmsannseennnne/ Hindi/Rangotsav/238,2026 Delhi, Dated ﬂle---'Q--G--FEB----‘QUZB

Copy of this Invitation is forwarded for information and necessary action to:-
! Ld. Registrar General, Hor'ble High Court of Delhi, New Delhi.
2. Ld. Principal District & Sessions Judge, New Delhi, South-West, West, East, South, Shahdara, North-
West, North, Rouse Avenue, South-East, North-East, Delhl/New Delhi,

3. Ld. Prlncipal Judge (Family Courts) (HQs) and all Ld. Principal Judges, Ld. Addl. Principal Judges and
Ld. Judges, Family Courts, Delhi/New Delhi.

4, Ld, Director (Academics}/Chairman (Officiating), Delhi Judicial Academy, Dwarka, New Delhi,

5. Ld. Principal Secretary, Law, Justice and Legislative Affairs, Government Of NCT of Delhi, New Delhi.

6 Member Secretary, Delhi State Legal Service Authority, New Delhi,

7 Ld. Judictal Officers (all districts), Central, New Dethi, South-West, West, East, South, Shahdara,
North-West, North, Rouse Avenue, South-East, North-East, Delhi/New Dethi.

8. Al L4. Judicial Officers on deputation in other departments, Dethi/New Delhi.

g, Ld. Atdministrative Civil judge, Central and West, Tis Hazari Courts, Delhi.

10 Ld. Nodal Officers, Central Hind{ Implementation Committee (all districts} Delhi/New Delhi.

11. {Sr.) Administrative Officers (Judicial) /Branch In-charges and Officlals of Rajbhasha Hindi Sections,
all districts, Delhi/New Delhi, (with directions to reach well before time in this program.)

12 . (Sv) Administrative Officers (Judicial), Branch In-charges and Officials working in all district of Dethi
District Courts, Delhi/New Delhi (through their respective Ld. Presiding/Controlling
Officers/Administrative Officer (Judicial)/Branch In-charge).

13, 08D, Department of Art, Culture and Language, Delhi Secretariat, Government of Delhi, New Dethi.

14. Secretary, Urdu Academy, CPO Buflding, Near Ritz Cinema, Kashmere Gate, New Delhi-06.
15 Imvcharge, Computer Branch with the direction to provide all type of technical support for the
- successful organization of the above program and also circulate the invitation through online mode
and SMS or other available sources.
16. Cate Taker, Taking Branch, Central and West District, Tis Hazari Delhi with direction to make all
necessary arrangements for this program. -

17 PS to Ld. Principal District & Sessions Judge { HQs), THC, Delhi.
Nate;- Branch Incharge, R&I branch, Central District, Is hereby directed to circnlate)
of this Invitatlon to all concerned,

d provide E-Mail as well as physical copy

- " Chairperson, Central HingiTmplementation Committee
' District Judge (E6mmercial Courts), Central,
Delhi Digtrict Courts.
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